eraier=i, Reelior siiidsere erserenu Frafaa, sedlemes
TEren= e yras, vrRige

secliaere faers wan & foraffRfia Jgwi grr Iz & e

fagarfdes ferafaer
L foratast &1 Jaen
e - faeme /1.3 forafasr /2012 (1) - vagsm gaen & ot 2 fs -
(1) sediers fdems aan & PalfRa agwl @Ry Isaa & ve wew o fatas
BIeTl 8 3

(2)  owm-ferdere us frefefsr aiiftsaz ) an Serdhl arequizafa # e fyefdfer aifar
@t sisaefl @1 sud fedfl uraws @R Retis 19 7rd, 2012 & swearg
(et sraa19 st 2 fireer ) fasefl et 11.00 & yatest 3fiz 3.00 791 argwrge &
sita weetasre e wan sraer, gz # ufigea fsd on @39 ;

(3) st - fergerst ust & uwu yataa weet i e vz i e o wds

(4) s -forq orer usr ddlen & e aedlzee Rens am g, Iy A fEaries
20 ATE, 2012 @I JUTES 2.00 &9t 4 Tes

(5) sisafeien araw &t S gaen w a1 asaefl @R @1 suds el uvenus @ A
s foratdet sifiasat arr o ssaeft @ 32 ufbaca we & R fifdra ¥ miftigsa
fesam sren &1, Suz 1 (2) 3 Rt sifted # & feft 3 oud sratfea &
faetios 22 71d, 2012 &1 3.00 &9 3URTge! & gd ufigea &l i st

(6)  forateo &3 Smai &1 @eon & farics 30 aird, 2012 @ yatser 9.00 &t 377 aruwrgsT
4.00 3 & dffa wagTer gier.

Tl YT, s QKVF_W‘-———Qf______
ardi@ . 12 ATd, 2012 (Qdeg aul)

(wresgs, 22,1933) feeflar arffsan.

naEwi lades soiy [0



srrier<i, el siiivsere esereni Fralfaa, scdleme

tdermr= enn waa, vrRge

ASAUAYN 3 Ueb AGA 1 ugral® Imea giol ur Aarforgfea & faaa
1ol a1l U TeTal @l 9136t g USRI & e fgarfles frafae

Ay, fGaries 12 A1d,2012 (22 WTed]sl, 1933-9rb)

3rfergast

FHAie- e /7.7, forataei/ 2012 (2) - &ie ufdferéea arfefaam. 1951
b1 &1 29 &1 JULRT (1) & SUE ] & RV | Becidere faems w9 & fraffa
AW BRI, T5T AN A TH T B 938 & fqu, et oriee Reis
2 31,2012 &1 TAT §1 3871 8, foratae & 2w, & 3eg ant, fefdler aifftsum,
feratast sr=itsr & yalaumiga & afdfd ser sais-2, sedlvee Reme
ama,mgqaﬁﬁﬁ?w%mﬁ%aﬁmﬁ,mﬁﬁhaamaﬁaﬁhﬁw
SHIDG-318/1/2012 (1) fories 12 #rd, 2012 & srepwor ¥ 3ad foratas &
fere sragrer grem,
> rgﬁ'\’tﬂ"h:fi_
(Faeg auf)
feefaler aiffban.



OFFICE OF THE RETURNING OFFICER,
COUNCIL OF STATES ELECTION,CHHATTISGART
VIDHAN SABHA BHAWAN, RAIPUR

Biennial Election to the council of States
By the Elecied Members of the Chhattisgarh Legislative Assembly

NOTICE OF ELECTION

]

No.-vidhan/R.S.Election/2012 (1) - Notice is hereby given that -

(1) an election is o be held of a member to the council of States by the
clected members of the Chhattisgarh Legislative Assembly:

(2) nomination papers may be delivered by a candidate or by any of
his proposers, to the Returning Officer or in his absence to the Assis-
tant Returning Officer, at Chhattisgarh Vidhan Sabha Bhawan, Raipur
betweenl1.00 a.m. and 3.00 p.m.on any day (other than public holi-
day) not later than the 19" March, 2012 ;

(3) forms of nomination paper may be obtained at the place and time
aforesaid ;

(4)  the nomination papers will be taken up for scrutiny at 2.00 p.m. on
20™ March, 2012 at Chhattisgarh Vidhan Sabha Bhawan, Raipur ;

(5) notice of withdrawal of candidatures may be delivered either by a can-
didate or by any of his proposer or by his election agent who has been
authorised in writing by the candidate to deliver it to either of the
officers specified in paragraph (2) above at his office before 3.00 p.m.
on the 22" March, 2012 ;

(6) in the event of the election being contested, the poll will be taken on
30" March, 2012 between the hours of 9.00 in the morning and 4.00
in the afternoon.

. 3 r'j-w-'—-———"q
Place: Raipur e asld g"\- ve —_—

Date : 12 March, 2012 (DEVENDRA VERMA)
(Phalguna 22,1933) Returning Officer



OFFICE OF THE RETURNING OFFICER,
COUNCIL OF STATES ELECTION, CHHATTISGARH
VIDHAN SABHA BIIAWAN, RAIPUR

BIENNIAL ELECTION TO THE COUNCIL OF STATES TO FILL A SEAT
OF THE MEMBER ON THE RETIREMENT OF THE EXPIRATION OF
\ THE TERM OF OFFICE

Raipur, Dated 12 March, 2012 (22 Phalguna,1933- Saka)

NOTIFICATION

No.Vidhan/R.S.Election/2012 (2) - In pursuance of the provisions of sub- section (1)
ol Section 29 of the Representation of the People Act. 1951, 1, Devendra Verma, The Return-
ing  Officer for the Election by the elected members of the Chhattisgarh Legislative Assem-
bly to lill a scat in the Council of States, on the retirement of a member on 2" April, 2()12,.
hereby fix, with the previous approval of the Election Commission the Commitiee Room No.
2. of Chhattisgarh Vidhan Sabha Bhawan, Raipur as the place of poll at which a poll will be
taken in pursuance of the Election Commission’s Notification No. 318/ 1/2012 (1), dated the
12" March, 2012.

¥

(DEVENDRA VERMA

Returning Officer

ranis bsdos roz §77
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